ere— DU C S ———

|thOMETj:x APPELLATE TRIBUNAL

NRA PR
P& HEIT 101, AP 944, T4, T. IS, IRV — 221002
Email : varanasi.bench@itat.nic.in

No.F.01-Jd(ATVns)/2026 ‘ Date —10.09.2026

To, »
The Sr. Departmental Representative,
Income Tax Appellate Tribunal,
Circuit Bench, Varanasi/Allahabad

Sub : Intimation regarding functioning of Income Tax Appellate Tribunal, Circuit
Bench Varanasi through ,virtual/hybrid mode of hearing from Lucknow
Bench w.e.f. 21.09.2026 to 25.09.2026 — forwarding of Cause List regarding.
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Sir,
It is intimated that Circuit Bench, Varanasi will function w.e.f. 21.09.2026 to

25.09.2026 through Hybrid Mode from Income Tax Appellate Tribunal, Lucknow
Benches.

2 Cause List of the Cases fixed for Hybrid Hearing is élso enclosed herewith.

~ Yours faithfully,

3 W aan
/C/ sistant Reglstrar

HEIIS® gdofianv
Assistant Regictrar
Gy adiely ulrevy
1. ITAT Bar Association, Varanasi for mformatlonmom Tax Appeliate Tribunal

2. The Assistant Registrar, ITAT, Lucknow for inf o Mgﬁha;:g, o 'm'l

3. The Assistant Registrar, ITAT, Allahabad for information.

O/(Jﬁssis ant Registrar
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Varanag Assigtant Regictrar
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. INCOME TAX APPELLATE TRIBUNAL, VARANASL

i

CAUSE LIST OF DB BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

HYBI#ID HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM

s 1‘ Appeal Number Assmt. Year Assessee Name Remarks
1 || ITA44/ALLD/2010 2006-07 [A] SAHARA STATES-GORAKHPUR
2 ITA 127/VNS/2020 2009-2010 | [A] SAHARA STATES-AOP (JOINT VENTURE)
3 ‘ ITA 128/VNS/2020 2010-2011 | [A] SAHARA STATES GORAKHPUR - anP (JOINT VENTURE)
4 1 ITA 129/VNS/2020 2011-2012 | [A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)
5' g ITA 130/VNS/2020 2012-2013 | [A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)
6 ! ITA 131/VNS/2020 2013-2014 [A] SAHARA STATES GORAKHPUR - AOP (JIONT VENTURE)
7 ITA 329/ALLD/2014 2009-10 [A] SMT. CHHAYA SINGH, PROP. M/S VIJAY LAXMI CONSTRUCTION CO.
8 (i ITA 11/VNS/2021 2012-2013 | [A] RAMESH PANDEY
9 ‘ ITA 12/VNS/2021 2012-2013 | [A] DEEPAK VIJAY PANDEY
10 ITA 165/VNS/2024 2015-2016 | [A] PURNIMA SHUKLA
11’ ITA 175NNSIZ_024 2019-20 [D] SADHANA SRIVI}STAVA
12 g ITA 183/VNS/2025 2018-2019 [ [A] PARAG DAS : ‘
13 ! ITA 186/VNS/2025 2013-2014 | [A] VIKAS GUPTA f
14 | ITA 187/VNS/2025 .._2013-20 14 | [A] VIKAS GUPTA
15 | ITA 188/VNS/2025 2013-2014 | [A] VIKAS GUPTA
16 ITA 113/VNS/2026 2023-2024 | [A] SHIV SHANKAR JAISWAL

17-Sep-2026

INCOME TAX APPELLATE TRIBUNAL, VARANASI

P

CAUSE LIST OF SMC BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN VIRTUAL HEARING

HYBRID HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM

sd || Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 98/VNS/2024 2017-2018 [A] IMTIYAZ AHMAD *

2 l ITA 99/VNS/2024 2017-2018 [A] KAMALENDRA BAHADUR MISHRA

3 ! ITA 100/VNS/2024 2018-2019 [A] KAMALENDRA BAHADUR MISHRA

4 ITA 22/VNS/2025 2017-2018 [A] MEENA SINGH

5 || ITA23/VNS/2025 2012-2013 | [A] VIJAY JAISWAL

‘ant Registrar
17-Sep-202¢




- INCOME TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF DB BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING
HYBI#ID‘HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM
s . Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 91/VNS/2023 2015-2016 [A] M/S MAMTA BHAGAT
2 ITA 100/VNS/2023 2015-16 [A] MANSAROVAR
3 ITA 72/VNS/2024 2017-2018 | [A] MANO] KUMAR SINGH
4. ITA 166/VNS/2024 2022-23 [D] MS SBC EXPORT LIMITED
5 5 CO 1/VNS/2026 2022-23 [A] SBC EXPORTS LIMITED
6 1 ITA 181/VNS/2024 .2009-10 [D] SUDAMA DEVI
7 i ITA 182/VNS/2024 2009-10 [D] SUDAMA DEVI
8 ‘I ITA 194/VNS/2024 2017-18 [D] RAJ KUMAR SONKAR
9 : ITA 219/VNS/2024 2010-11 [A] FAIYAZ AHMAD KHAN
10 ITA 229/VNS/2024 2018-19 [A] PRABHU NATH TIWARI
11‘ ITA 35/VNS/2025 2014-15 [D] ANJU JHUNJHL.‘INWALA
12 I ITA 118/VNS/2025 2014-2015 | [A] HUMAN DEVELOPMENT SOCIETY
13 || ITA 180/VNS/2025 2019-20 | [A] SANTOSH KUMAR PATEL
14 ITA 57/VNS/2026 ‘32015-2016 [A] PUSHPA MISHRA

nt Registrar|
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INCOME TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF SMC BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN VIRTUAL HEARING

HYBI*_JD HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM

Srl l Appeal Number Assmt. Year Assessee Name Remarks
1 ! ITA 72/VNS/2023 2013-2014 [A] RAMNIVAS VERMA '
2 ITA 143/VNS/2024 2020-2021 | [A] RENUKESHWAR INVESTMENT & FINANCE LTD.
3 ITA 160/VNS/2024 2020-2021 | [A] AVINASH KUMAR SINGH "
4 :F ITA 180/VNS/2024 2018-2019 | [A] ANKITA
5 : ITA 49/VNS/2025 2017-18 [A] SANJAY KUMAR SINGH

stant Registra
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INCOME TAX APPELLATE TRIBUNAL, VARANASI

HYBRIDHEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM

CAUSE LIST OF DB BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 || TTA67/VNS/2024 2014-15 [A] RAJESH GUPTA
2 5 ITA 96/VNS/2024 2016-17 [A] MEENA AGARWAL
3 ITA 106/VNS/2024 2017-18 [D] SANJAY GUPTA
4 . ITA 171/VNS/2024 2017-2018 | [A] SANJAY GUPTA
5 ITA 121/VNS/2024 2017-2018 | [A] RAM KRIPAL SINGH
6 ITA 122/VNS/2024 2018-2019 | [A] LALLU RAM GUPTA
7 ITA 125/VNS/2024 2013-2014 | [A] HARI MOHAN AGRAWAL HUF
8 I ITA 31/VNS/2025 2019 [D] SUBHASH TRACTORS
9 1 ITA 37/VNS/2025 2021-2022 | [A] DEORIA BAL VIKAS SAMITI
10 ITA 46/VNS/2025 2015-2016 | [A] BRAJ CHAND PANDEY
11 . ITA 63/VNS/2025 2012-13 [A] SUDHIR SHUKU\\ LEGAL HEIR OF SANJIV KUMAR SHUKLA
12 f ITA 116/VNS/2025 2015-16 [A] ABC EDUCATIONAL SOCIETY
13 1 ITA 117/VNS/2025 2018-19 [A] ABC EDUCATIOKIAL SOCIETY
14 | ITA 179/VNS/2025 ¢2017-2018 [A] BHONU PRASAD
f .
' nt Registrar|
17-Sep-2026|
INCOME TAX APPELLATE TRIBUNAL, VARANASI
? CAUSE LIST OF SMC BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)
! BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
; IN VIRTUAL HEARING
HYBI{!D HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12PM
srl ' Appeal Number Assmt. Year Assessee Name Remarks
1 l ITA 225/VNS/2024 2017-2018 | [A] MICROVITA GROUP
2 : ITA 50/VNS/2025 2017-2018 [A] PRABHUNATH PANDEY
3 ! ITA 53/VNS/2025 2016-2017 | [A] JANHAVI CONSTRUCTION
4 I ITA 54/VNS/2025 2017-2018 | [A] JANHAVI CONSTRUCTION
5 ITA 56/VNS/2025 2018-2019 [A] M/S VIKAS AGRO EXPORTS PVT. LTD.

Assistant Registrar|
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- INCOME TAX APPELLATE TRIBUNAL, VARANAST B

| CAUSE LIST OF DB BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

i BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
{ AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

HYBIil'D HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM

Srl : Appeal Number Assmt. Year Assessee Name Remarks
1 : SA 3/VNS/2026 2017-18 | [A] VIRENDRA PANDEY L
2 || A 127/wns/2024 2014-15 | [D] SHIV RAM KHEMKA
3 || ITA 140/VNS/2024 2018-2019 | [A] APEX WELCARE PRIVATE LIMITED
4 || A 162/VNS/2024 2015-16 | [D] CIMCO PROJECTS LIMITED
5 ITA 163/VNS/2024 2016-17 | [D] CIMCO PROJECTS LIMITED
6 ITA 12/VNS/2025 2016-2017 | [A] MOHD. NASEEM
7 ITA 58/VNS/2025 2017-2018 | [A] UPMA JAISWAL
8 || ITA79/VNS/2025 2019-2020 | [A] HARE KRISHNA RASTOGI
9 || ITA84/VNS/2025 2012-13 | [A] RAVINDRA KUMAR JAISWAL
10 | ITA91/VNS/2025 2015-16 | [A] CHARU RAI
11 || ITA 101/VNS/2025 2014-2015 | [A] JAL LAKSHMI SOVENTS PVT, LTD.

12 || I7A 102/VNS/2025 2018-2019 | [A] JAI LAKSHMI SOLVENTS PVT. LTD.

13 || ITA170/VNS/2025 2018-2019 | [A] APRAJITA CONSTRUCTION
14 ITA 178/VNS/2025 20212022 | [A] TAHZEEM MUMTAZ
15 ITA 190/VNS/2025 2021-2022 | [A] MOHD, IRFAN AHMED

I
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INCOME TAX APPELLATE TRIBUNAL, VARAN

CAUSE LIST OF SMC BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN VIRTUAL HEARING
HYBRiID HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING 1D - 264006940?.0 AND PW - 123456 TIMING - AT 12 PM

Srl ||  Appeal Number Assmt. Year Assessee Name : Remarks

1 ‘ ITA 226/VNS/2024 2012-2013 [A] VIJAY KUMAR GUPTA

2 i ITA 230/VNS/2024 2011-12 [A] RAJ KUMAR SINGH i

3 ] ITA 5/VNS/2025 2017-2018 [A] ANIL KUMAR SRIVASTAVA

4 1 ITA 14/VNS/2025 2019-20 [A] MADAN GOPAL




- INCOME TAX APPELLATE TRIBUNAL, VARANASI

| CAUSE LIST OF DB BENCH FOR 25-SEPTEMBER-2026 (FRIDAY)
| BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN VIRTUAL HEARING
HYBRID'HEARING FROM ITAT, LUCKNOW. CISCO WEBEX MEETING ID - 26400694010 AND PW - 123456 TIMING - AT 12 PM
sr Appeal Number Assmt. Year Assessee Name Remarks
1 1 SA 4/VNS/2025 2018-2019 | [A] NILESH KUMAR TIWARI
2 % SA 1/VNS/2026 2016-2017 | [A] NAIMULLAH KHAN
3 || SA 2/VNS/2026 2020-2021 | [A] M/S M. L. G. BUSINESS PVT. LTD.
4 SA 4/VNS/2026 2018-2019 | [A] DAYASHANKAR YADAV
5 MA 4/ALLD/2018 2010-11 [A] SHRI BHUPENDRA NATH SINGH
6 MA 1/VNS/2019 2012-13 [A] M/S NARAYAN DAS SARRAF & SONS
7 MA 10/VNS/2019 2012-2013 | [A] M/S RADHA KRISHNA PAYAL BHANDAR (P) LTD.
8 MA 2/VNS/2023 2014-15 [A] SMT. SEEMA SHAH
9 MA 19/VNS/2023 2017-2018 | [A] M/S RATANDEEP GOLD & DIAMOND PVT. LTD.
10 || MA 2/VNS/2024 2018-2019 | [A] M/S STAR ELECTRICALS
11 i ITA 51/VNS/2025 2016-2017 | [A] KRISHNA KUMF‘\R CONTRACTOR
12 Jl ITA 52/VNS/2025 2017-2018 | [A] KRISHNA KUMAR CONTRACTOR
13 1 ITA 119/VNS/2025 2015-2016 | [A] VIDOY SHANKETI SHAH
14 i ITA 135/VNS/2025 .2019-2020 | [A] PRATIMA GUPTA
15 ITA 165/VNS/2025 2017-2018 | [A] VINOD KUMAR
16 ITA 166/VNS/2025 2018-2019 | [A] RAM PAL SINGH
_'/ nt Registrar
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